161 Written Answers

Facts are being asce!

Disagreement of Secretaries’ Committee
en A.R.C. Recommendations regarding
the Role of Indian Administrative

1558. SHRI HARI KISHORE
SINGH : Will the PRIME MINISTER
be pleased to state :

(a) whether the Secretaries’ Com-
mittee has differed the recome
mendations of the Administrative

Reforms Commission to make Indian
Administrative  Service a functional
service ; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL : (SHRI RAM NIWAS
MIRDHA) : (a) and (b) The recom-
mendation of the AR.C. is still under
the consideration of Government.

Setting up of Electronic Units in West
Bengal

1559. SHRI RAM PRAKASH : Will
sthe PRIME MINISTER be pleased to
state :

(a) whether West Bengal Govern-
ment has a proposal to set up electronic
Units in the State; and

(b) if so, whether these projecis
have been cleared by the Central Gov-
ernment ?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT) : (a) and (b)
The West Bengal Industrial Develop-
ment Corporation, Caicutta, a Public
Sector undertaking in the state of West
Bentgal have submitted two applications
in the mid July. These aé:plications are
presently under consideration.

C.B). Inquiry into Sale of Orissa Adi-
vasl Girls

1560, SHRI M. S. SANJEEVI RAO :
SHRI E, V. VIKHE PATIL :

Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Inquiry by the Central
Bureau of Investigation in the sale of
Orissa, Adivasi girls has since been com-
pleted ; and

SRAVANA 38, 1894 (S4KA)
{SHRI F, H. MOHSIN) : (a) to (c) *
rtained.
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(b) if so, what are the findings of
the inquiry ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): (a) No
Inquiry in regard to sale of Adivasi
girls in Orissa is being conducted by the
C.B.I. The 1.B. is, however making an
Inquiry in regard to trafficking in Adi-
vasi girls in various States including
Orissa. The LB. has been directed to
complete the inquiry expeditiously.

(b) Does not arise.

Draft Outline of Fifth Five Year Plan
1561. SHRI CHINTAMANI PANI-
GRAHI :

SHRI B. V, NAIK :

Will the Minister of PLANNING be
pleased to state:

(a)whether Government have taken
steps to draw up the draft outline of the ~
Fifth Five Year Plan;

(b) if so, the broad outlines ; and

(c) the time by which the draft out-
line will be ready ?

THE MINISTER OF STATE IN
THE MINISTRY OF PLANNING
é?HRI MOHAN DHARIA): (a) Yes,

ir.

(b) The broad outlines are mentioned
in a Paper entitled “Towards an
Approach to the Fifth Five Year Plan”
prepared by the Planning Commission
and approved by the National Develop-
ment Council at its meeting held in New
Delhi on May 30 and 31, 1972. This

aper has already been placed on the
able of the House.

(c) The Draft Outline is expected to
be finalised by the end of June, 1973,
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